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CRI M NAL APPEAL NQ(s). 1449 OF 2003

M'S. SHANKAR FI NANCE & | NVESTMENTS Appel | ant (s)

VERSUS

STATE OF A.P. & ORS. Respondent ( s)

(O fice Report for direction)

Date: 03/07/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE H. K. SEMA

HON BLE MR JUSTI CE A K. MATHUR

For Appellant(s)

MS. P.S.N & Co., Adv.

For Respondent (s)
Ms. D. Bharathi Reddy, Adv.

M. MK Mchael, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



It appears that the address of respondent No.3, the son, is not know
n even to

respondent No. 4, the father.

Li st for hearing ex-parte so far as respondent No.3 is concerned.

( RAVI P. VERWA ) ( ANAND SI NGH )

Court Master Court Master



